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is maintained to curb smuggling of drugs. 
The mattet i kept under constant review. 
A new Act has since been passed which 
provides d~terren't penalties for Qa uce 
connected with traffickhlg in drug . 

(d) The officers responsible for making 
the izutes of narcotio drugs are paid 
rewards under the reward scheme of the 
Government. 

. 
Smuggling or India Drugs ioto Bangladesh 

970. SHRI SRID LLAV PANIORAHI : 
'Will tbe Mini ter ot FINANCE be pleased 
to state : 

. (a) whether it i a fact (hat drugs 
manufactureCl in India find their way 
through Pakistan into tho stores of 
Bangladesb; 

. (b) if so, the details in this regard; and 

(c) tbe efforts Govero'ment have made 
in this regard to ch ck such smlJggling 
taking plae .. from India 1 

THE MINISTER. OP'sTATE IN THE 
' MINISTRY OF FINANCE (SHRI 
JANA DHANA POOJARY) : (a) and (b). 
~eporlS receiv d by the Government do 
not: indicate that drugs manufactured in 
India find their way through Pakistan 'into 
Bangladesh. 

(c) The anti.s'mug,gling drive has b en 
intensified. The Customs field formation 
remain vigilant against smuggling activities 
aero s the borders. The preventive and ' 
intelligence m ~hinc .. y of the Cus toms 
Department has been. teinforc din terms 
of rna ... pqwer and equipment in the are, s . 
vul rabJe to smuggling. The ttend in 
smugglio8 and eiZLlrc$ made are kept und r 
constant review for takin appropriate 

nti· mu gling measure in close eo-ordi .. 
nation wIth th ' concerned Central aOnd , 
State Governm nt authorities. 

[T,a" ial ion] 
, 

R OD)m nd Uoo of AbJd Hu ain 
Co Itt 00' For i 0 Trade 

RIWAL! 
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be 

pleased to ,state' : 

(8) w'hether Ooverntn Dt have reoeiv d 
,the recommendati DS of Abid Hu sain 
Committee Oll trade policy; 

(b) if so, the important recornmen- r 

dations 'in regard to the 'implementation 
of whi'ch GovernnJent have taken .a 
decisions; 

, (c) the tjme by which Government · 
intend to' implement their x:eeommendalioos; 
aud 

(d) if sorn recommendations are not 
proposed to ' be implements the reasons 

, ' 

th<:refor ? 

, 
THE MINISTER OF COMMERCE 

, (SHRI ARJUN SINGH) : (a) Yes, Sir. 

(b) to (d). Tht! Government bas by and 
large accepted the t commendati os of the 
Committee and they are in various stages 
of implementa.tion. Copies of the Report 
have been made available fo the Library 
of Parliament. 

Achievement of Rural Bauks in' Bibar 

972. SHRI RAMASHRA Y PRASAD 
SINGH: WiH the M iolst r of FINANCE 
be pleased to state lbe achievements of the 

, rural banks in Bibar during the Sixth Fjve 
Year Plan and also the positioo with regard 
to loan r eovery? ' 

tHB MlNISTER OF, STATE IN THB 
MI . ISTR Y OF FINANCB (SlIRI 
JANARDHANA POOJARY): As per 
information recei.ved from Nationa) Banle 
for Agriculture and Rural Developmcl,lt. 
during th Sixth Five Year 'Plan_ 11 ' more 
Regional Rural Banks were establish d io 
Dihar taki.':l th~ aggregate number of 
Regional RuraJ Banks' to 22 coverins 37 
di tricr in the Srate ' Tb~ acbi vements of 
the Reaiana} Rural Banks in Bihar durin, 




